
NATIONAL COMPANY LAW TRIBUNAL 
NEW DELHI BENCH 

(IB) 386 (ND)/2017 
PRESENT: SMT. INA MALHOTp 

HON'BLE MEMBER(J) 

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING BEFORE NEW 
DELHI BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 17.10.2017 

NAME OF THE COMPANY: 
M/s As Technosoft Pvt. Ltd. M/s Goldsquare Sales India Pvt. Ltd. 

SECTION OF THE COMPANIES ACT: 9 of IBC, 2016 

S.NO. NAME 	
DESIGNATION REPRESENTATION SIGNATURE 

Present: 
Mr. Alok Kumar Gupta, AR for the Petitioner 

Mr. Naresh Daksh, Advocate for the Respondent 

ORDER 

For orders. One page synopsis be filed by the parties by tomorrow. 

(_) 	I 

(ma lvIa1noira; 
(Member (J) 

(I.ekh Raj Singh) 


